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Export or Fi from Ori sa 

2285' SHRI RASA BEHARI 
. BEHERA : Will the Minis-

ter of COMMERCE be pleased to 
state ~ 

(a) the figures or export of fish 
from Orissa to foreign countries dur-
ing the year 1982-83 from sea fishing 
and sweet water fishing ; 

(by wnat are tho radical measures 
being taken to promote export trade 
from Orissa sea fishin and sweet 
water fishing; and 

(c) if so) the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRIMATI RAM . DUURI 
SINHA) : (a) Export of marine pro-
ducts through Paradeep Port in 
Orissa during April--Dccember 19&.2 
amounted to Rs. 13.59 crorcs. E-
port figures in rospect ofswcet wa 
fish arc not available. 

(b) and (c) StePs being taken to 
promote export of marin product! 
from Ori as from the res of 
India, include chartering of deep . 
fishing vessels, prawn farming, parti .. 
cipation in spcciatsod trade fairs 
0VCJ;"Sea9, publici ty through s 
pr 53, product and markot diversi-
fication through Trade Promotion 
Offices abroad, seafood delegations~ 
Indian Seafood Trade Fair etc . 

Lastitudonal credit for araI 
Developm.ent 

2286. SHRI RASA BEHARI 
BEHERA : Hill tho Minister of 
FINANCE pleased to state: 

(a) whether Government have 
chalked out any programme with 
State Governments to meet the need 
for pro~ision of a~equate and timely 
instItutional credit for more develop· 
ment and also stress the need for 
supervised credi t system wi th orga· 
nisational efficiency aimed at the 
benefit of weaker sections; 

(b) if so, what are the actual achi -
vemen ts ntad so far ; . 

(c) is it a fact that identification of 
beneficiari(~, avocations and viable 
schemes, timely and expedi tious 
disposal of applications for loans in 




